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1§‘_I6- i President’s Act 32] Panchayats 633
. (Extension of Term of
Office)
PRESIDENT’S ACT NO. 32 OF 1976.%

THE TAMIL NADU PANCHAYATS (EXTENSION OF
TERM OF OFFICE) ACT, 1976.
[Received the assent of the Fresident on the 29th July
1976, first published in the ‘Tamil Nadu Government
Gazelte Extroordinary on the 29th July 1976 (4di 14,
Nole (2007-Tiruvalluvar Aandu)).]
Enacted by the President in the Twenty-seventh Yeor
of the Republic of India. .

An Act to provide for the extension of the term of office
of the members and Presidents of Panchayats in the
State of Tamil Nadw,

In excreise of the powers conferred by section 3 of the
Tamil Nadu State Legislatute (Delegation of Powers) Act,
1976 (21 of 1976), the Iesident is pleased to cnactas
follows :—

1. This Act may be called the Tamil Nadu Pénchayats Short title,
(Extension of Term of Office) Act, 1976. -

3. Notwithstanding anything confained in the Tamil Extension of
Nadu Panchayats Acf, 1958 (Tamil Nadu Act XXXV of 5™ of office
1958) or in the Tamil Nadu Panchayats and Panchayat ondmocers

A 1 . yat 7
Union Councils (Extensicn of Term of Office) Act, 1675 3?%553’5535.

(Tamil Nudn Act 34 of 1973), or in any cther law for the
time being in force, the fterm of office of the nmembers and
the Presidents of all'the panchayat: intle State of Tamil
Nadu, holding office as such on the 31st day of July, 1976,
sh%lgl]extend up fo the noon onthe [ist day of October,
19791,

iThis expression was substituted for the expression *1st d;
May, 1979 by section 2 of the Tamil Nadu Palrichayats (theggic?;
of ‘Term of Office} Second Amendment Act, 1979 (Tamil Nadu Act
21 of 1979). The expression “Ist day of May, 1979" was earlier subs-
tituted by section 2 of the Tamil Nadu Panchayats(Extension of Term
of Office) Amendment Act, 1979 (Tamil Nadu Act 4 of 1979} for the
expression “1st day of November, 1978 which in turn was sobs-
tituted for the expression “lst day of February, 19787 by section 2
of the Tamil Nadua Panchayats (Extension of Term of Office) Amend-
ment Act, 1978 (Tamil Nadu Act 6 of 1978); and the expression “1s¢
day of February, 1973"!)&!35 substituted for the original expression
“1181(%33?1{5 iAugufs:‘.f 1977 f%’}ﬁ sec)tlgn 2 ((ij) of the Tamil Nadn Pancha-

ais on of lerm o C¢) Amenament i
3.;1 s (! 197R7). f Act, 1977 (Tamil Nada
* For Reasons for the enactment, see Tamil Nady Govern :
Gazette Extraordinary, dated the 29th Jnly 197 anept
Pag&s_{}gﬁ’-ﬁ- - : ¥ 1976, Part IV-—Section 2,
y virtue of section 3 of the Tamil Nadu Pancha: ppoint-
ment of Special Officers) Act, 1979 {Tamil Nadu Act Sg a(;t;. 5%7?9’301%3
serm of office of members and the Presidents of all the Panchayats
in the State of Tamil Nadu belding office as such immedigtely ﬁe ore
the date of commencement of the said Act shall expire on and from
the date of commencement of the said Act and thy

have vacated their office on and fro b o
of the said Act. o0, the dato of commencement




